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(ii) RESTORATION OF WORK OF CENTRAL
SATION OF RUPFE TRAVELLERS CHEQUE
AND RECONCILIATION WORK AT CALCUTTA

SHRI NIREN GHOSH (Dum Dum):
Sir, since Imperial Bank was trans-
ferred into State Bank of India and
its headquarters transferred from Cal-
cutta to Bombay, the accounting and
reconciliation work connecteq with
Rupee Travellers Cheque was centra-
lised at Calcutta in two offices of the
State Bank of India, viz., Calcutta
Main branch and the connected work
was peing handled py a manpower of
nearly 90 persons. A variable depo-
sit to the tune of Rs. 30 crores used
to be maintained on account of Rupee
Travellers cheque at Calcutta Main
branch which counts for Banks' de-
posits in Calcutta. During the last
decade, use of Rupee Travellers che-
gue hag increased enormously and the
management deliberately allowed the
Rupee Travellers cheque accounting
and reconciliation work to be accumu-
lated by not increasing the staff
strength in commensurate with the in-
creased volume of work, Now the
Bank has shifted 1the work entirely
outside Bengal circle of Bombay and
to process the 'work through computer
although the entire work can be hand-
led manually. The employment pot-
ential will go down ang the shifling
will cause financial loss to the State of
West Bengal. Perhaps, the manage-
ment decided to shift the work in the
rame of centralisation but with avail-
able infrastructural facilities and job
know-how the entire work can pe cen-
tralised at Calcutta jtself.

I, therefore, demand that the entire
work of Rupee Travellers cheque and
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respect so that this gubsidy is given to
the farmers and instructions to that

reconciliation work be concentrated at
Caleutta. I hope that my demand Ior

-

centralisation of Rupee Travellers
cheque and the reconciliation work at

Calcutty would be heeded to. 1

(iii) MONETARY ASSISTANCE TO DROUGHT
AFFECTED FARMERS BOR IRRIGATION
PURPOSES.

SHRIMATI GEETA MUKHERJEE
(Panskura): Sir, due to severe drou-
ght this year and the apprehension of
insufficient rain next year, the ques-
tion of irrigation has drawn the add-

ed attention of the country and has

assumeg tremendous national impor-

tance,

One of the important means o mak-
ing water available for Agriculture to
small ang marginal farmers is to help
them in installation of shallow tubes
wells for utilising ground water.

Due to the poor economic condition
of these groups of peasants, they have
to depend heavily on institutiona] fin-
ance and government subsidy, because
the cost of shallow tube-wells is sub.
stantial. For example, Rs. 8000/- to
Rs. 10,000/- per tube well in West
Bengal, which is quite beyond the

private means of the small und mar-
ginal farmers.
In view of this situation in most

parts of the country, it has become ess
sential that the Government of India’'s
present agrrangement in this respect is
altered.

Cona
this point

In the Irrigation Ministers'
ference held at Madras,
was raised.

The Minister for Minor Irrigation
in West Benga) Government urged the
Unjon Government {to grant 25 per
cent subsidy for medium fermers and
50 per cent subsidy for small and mar-

ginal farmers for installing shallow
tube-wells,
I urge the Minister for Irrigation

and the Minister for Agriculture to
come fo a positive decision in  this

effect are sent to the State Gonm-
ment in ‘this respecf.

(iv PAYMENT oF ARREARS OF 'Wm:s
TO WORKERS OF SHIVALIK CgLLULOSE
LaMITED, -GUJRAQLA, MoRADABAD (UP)
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